
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE 

BENCH, CHENNAI 

 

APPEAL NO. 55 of 2025 

 

IN THE MATTER OF: - 

 

M/s. Sree Mallikarjuna Packages,  

Represented by its Proprietor, Mr. S.S. Rakesh                               … Appellant  

Versus 

The Chairman, 

Karnataka State Pollution Control Board, Bengaluru  

And 4 Others                                                                                    … Respondents 

 

 

 

 

ADDITIONAL DOCUMENTS FILED BY THE APPELLANT  
 

 

 

 

 

 

 

Filed by: 

Adv. G.M. SYED NURULLAH SHERIFF 

                                       Ph No. 9444015330 

 

Adv. L. SURYAPRABHU 

Ph No. 9884410559                                                                               

Counsels for Respondent Appellant  



IN THE HON’BLE NATIONAL GREEN TRIBUNAL, SOUTHERN 

ZONE, CHENNAI BENCH 

IN 

APPEAL NO. 55 OF 2025 

 

IN THE MATTER OF: 

 

M/s. Sree Mallikarjuna Packages,  

Represented by its Proprietor, Mr. S.S. Rakesh                               … Appellant  

Versus 

The Chairman, 

Karnataka State Pollution Control Board, Bengaluru  

And 4 Others                                                                                    … Respondents 

 

INDEX TO TYPESET 

S. No. Particulars Pg. No. 

1. Purchase bill for buying basic material ( Non – woven fabric) 
for sealing bags invoice dated 21.10. 2020 

1-2 

2 Purchase bill for buying basic material ( Non – woven fabric) for 
sealing bags invoice dated 27.9.2021 

3-4 

3 Purchase bill for buying basic material ( Non – woven fabric) 
for sealing bags invoice dated 19.5.2023 

5-6 

4 Purchase bill for buying basic material ( Non – woven fabric) 
for sealing bags invoice dated 19.12.2024 

7-8 

5 Purchase bill for buying basic material ( Non – woven fabric) 
for sealing bags invoice dated 30.5.2025 

9-10 

6 Purchase bill for buying basic material ( Non – woven fabric) 
for sealing bags invoice dated 13.7.2025 

11-12 

7 Purchase bill for buying basic material ( Non – woven fabric) 
for sealing bags invoice dated 13.7.3025 

13-14 

 

CHENNAI  

DATE:- 25.9.2025 

 

 

COUNSEL FOR APPELLANT  



1



2



3



4



5



6



7



8



9



10



11



12



13



14


